Annexure-1

Name of Corporate Debtor: Mercator Petroleum Limited

Date of C ement of CIRP: 31.08.2021

List of creditors as on: 15.06.2022

Secured financial creditors (other thanfinancial creditors belonging to any classof creditors)
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1 BANK OF BARODA 09/04/2021 12022,68,582.23 12022,68,582.23 SECURED 12022,68,582.23 NO 31.8 NA NA 0 0
UTI STRUCTURED DEBT FUND -
2 24/09/2020 ,25,381. ,25,381. ,25,381. NO 68.2 NA NA 0 0
1 — UTI CAPITAL LIMITED /09/ 25784,25,381.00 25784,25,381.00 SECURED 25784,25,381.00
TOTAL 37806,93,963.23 37806,93,963.23 37806,93,963.23 - 100.00
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